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Scheme of Assistance to disablec persons
for purchase/fitting of AIDS and
appliances

1395, SHRI AHMED PATEL: Will
the Minister of WELFARE be pleased to
state: ‘

(a)  whether
imnl n nting ~ny Central

Government are
s~heme  of
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assistance to disabled for purchasing
fitting of aids and appliances;

(b) if so, the details thereof,

(c) whether the scheme has also been
extended to Gujarat;

(d) if so, the details for the last three
years, year-wise and the total number of
disabled benefited therefrom in the State
during the said period; and

(e) other measures being undertaken
by Goverrment for the welfare of
disabled people in Gujarat?

THE MINISTER OF WELFARE
(SHKI BALWANT SINGH
RAMOOWALIA): (a) Yes Sir

(b) The 1nain objective of the Scheme
of Assistance to Disabled persons for
purchase/fit:ing of AIDS and appliances
is to assist needy physically handicaped
persons in procuring durable
sophisticate: and scientifically
manufacturcd modern standard AIDS &
appliances that can promote their
physical social and psychological in
rehabilitation and integration in the
mainstream. as per the financial norms
laid down in the scheme.

(c) Yes, Sir.
(d) Grant-released during the year:

(Rs. in lakhs)
1994-95 1995-96 1996-97
56.94 48.65 15.46

No. of dsabled beneficiaries during:

1094.95 1995-96 1996-97
912 2666 1550

(e) Central Govt. is also implementing
following  schemes  for  providing
assistance to NGOs for the welfare of the
disabled through out the " country
including state of Gujarat:—

(1) Scheme of Assistance to Voluntary

Organisations for rehabilitation
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